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BEFORil THE I\ATIONAL GREEN TRTBUNAL,
EASTtrRI\{ 14ONE BENCH, KOI,KATA

{}T{XGIJYALAPPLTCATIOI\ i\O. 151 OF 2024,IEZ

ln the rnatter of:

{jijul iftalasi & Other:s

.Applicants
\iersus

StrIAA, Assam represented by its
h4cnrbcr Secretary & Otlicrs

...Respondents

ADDTTIONALAFFIDAVIT ON BEHALF OF RESPONDENT

I, Nikhil Mittal, aged about 32 years, S/o Basant Kumar Mittal, at

present working as Director of Respondent No. 6, residing at CIO
Basant Kumar Mittal, H. No.-l14 Shanti Kunj, Muralidhar Sharma

Road, Panhazar, Kamrup Metro, Assam-781001, do hereby solemnly
affirm and state as follows:

That I have been duly authorised by the Respondent No. 6 to swear

the present affidavit on its behalf.

2. That the present Affidavit has been filed for proper adjudication of
the lis at hand and to bring on record certain events which have

occurred after the filing of the CounterAf.fidavit dated 22.09.2024

by the deponent.
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aJ That the Election Comrnission of India issued a Circular dated

16.03 .2024 irnposirrg Model Code of Conduct in view of the

ensumg Gc,ueral Elections" It u,as also mentioned in the said

Clircular that the Model Clocle o1'Conduct r,r,ill come into force with

irrn-rediate effect i e.. fi-om 16.03.2024 and will apply to the whole

coLIllt]'\'.

(iopv of the C-ircular dated 16.03 .2024 issr-red by the Election

Con-u-rrission of India is annexed herewith as Annexure-Li6.

That fi:rlhermore, the State Environment Impact Assessment

ArLthorit,v (SEIAA). Asserm sranted Environmental Clearance to

tire proposed project on 04.01 .2025, under the provisions of the

EIA Notification. 2006. It is pertinent to note that the

Enl'ironmental Clearance granted to the project is subject to the

oLrtconr,.) oi'tltc prcscnl aplrlie alioir

Cerpy of the Environmental Clearance granted to the proposed

project on 04.01.2025 is annexed herewith as Annexure-M/6.

thc ansr,l,ering cleponent craves leave of-thrs Hon'ble Tribunal

. alter or amend the counter affidavit if necessary.

the f-acts stated ir-r this Additional Affidavit are true to the best

of'nrv l<nou,ledge and based on records
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\ l-,Ril.1c,\-l lC)\

I" Nikhil lv4ittal, a-eed abor-rt -12 years, S/o Basant Kumar Mittal, at

plescr-rt rvorking as Director of Respot-rdent No. 6, residing at CIO

Basant I(umar N4ittal. I-i. No.-114 Siranti l(uni. Muralidhar Sharma

I{oac1, Panbazar. Kamrup Metro. Assam-781001. do hereby solemnly

affirnr and verify the conteuts of paragraph are true to my knowledge

and that I irave not supr:essed any material f-acts. I sign this verification

at my oftloe orr 25 of -fu 2025
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VERIFICANT

2 s .luru 1zrl:zs

Birai Kumar Dutta
Guriahati, Assam
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ANNEXURE-L/6
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